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REPLY ON THE BEHALF OF UTTAR PRADESH POLLUTION CONTROL BOARD IN COMPLIANCE TO THE ORDER DATED 12.11.2024 PASSED BY THE 
HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI IN 

THE MATTER OF 0.A, NO. 240/2024(L.A. no. 437/2024) SINGRAULI 
PRADO0SHAN MUKTI VAHINI & ORS.VERSUS. UNION OF INDIA & ORS. 

Dist 

Reply in OA 240 of 2024 (|LA. No. 437 of 2024)on the behalf of UPPCB 

I. Reetesh Kumar Tewari S/o Shri J. N. Tewari, aged about 50 years, presently posted 
as Regional Officer, Uttar Pradesh Pollution Control Board (hereinafter UPPCB), Sonbhadra 
do hereby solemnly affirm and state on oath as under: 

NGIABLAL 

..Applicant 

That in the official capacity mentioned above, I am acquainted with the facts and 
circumstances of the case and as such I am competent and authorized to swear this 
affidavit. 

..Respondent 

the Hon'ble National Green Tribunal, Principal Bench, New Delhi (herein 
referred as Hon'ble Tribunal) vide its order dated 10.09.2024 in Original 

Application No. 240 of 2024 in the matter of Singrauli Pradooshan Mukti Vahini. 
Bst.St o se Unjon o India & Ors., instructed the following: Rey. ia-:4 

¥slid up tw 21 Cc Lin 
.3. Learned Counsel for the UPPCB also seeks two weeks time to file 

5. Let the response to the I.A. be filed by the respondents within four 
weeks by way of affidavit. 
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I. In compliance of direction of Hon'ble NGT order dated 10.09.2024, reply on the 
behalf of Uttar Pradesh Pollution Control Board has been filed before the Hon'ble 
Tribunal, Principal Bench, New Delhi. 

II. That the Hon'ble National Green Tribunal, Principal Bench, New Delhi, vide its 
order dated 12.11.2024 in Original Application No. 240 of 2024 in the matter of 
Singrauli Pradooshan Mukti Vahini. Union of India & Ors., instructed the following: 
- ....3. Learned Counsel for the respondents are also granted three weeks 
time to file reply to IA No.437/2024. 

4. Though, State of UP is served but not represented. Learned Counsel for the 

applicant is permitted to serve a copy of OA and IA to Counsel who normally 

appears before the Tribunal for State of UP. 
5. List on 05.03.2025. 

II. In compliance of Hon'ble NGT in the matter of 0.A. NO. 240/2024 (I.A. no. 
437/2024) Singrauli Pradooshan Mukti Vahini. Union of India & Ors, reply on the 
behalf of Uttar Pradesh Pollution Control board are as follows: 

1. Member secretary vide letter ref. No. HOS753/C-2/Samanya-210/24 dated 
15.01.2024, sent to Prof. (Dr.) Ajai Singh, Executive Director & CEO, All India 
Institute of Medical Sciences Bhopal informed that, Utar Pollution Control 
Board vide ref. No. H96621/C-2/samanya-2 10/2023 dated 30.06.2023 has given 

Principal approval to All India Institute of Medical Sciences Bhopal for 
conducting study on "MoU for Health related effects of air and water 

pollution due to operation of Thermal Power Plants and Ash generating 
industries in sonbhadra" as per the mandate of Fly Ash Management and 

Utilization Mission. A copy of the letter from the Member Secretary dated 
15.01,2024 is being annexed as Annexure No.1. 

Further, Dr. Raj Kumar Patil, Principal Investor, UPPCB Funded Research 

Profect, All India Institute of Medical Science, Bhopal vide email dated 
03.02.2025 & letter dated 03.02.2025, informed that, as part of MoU between 
UPPCB and AlIMS Bhopal, they are doing a research project study in : 
Sonbhadra district Project titled on Health related effects of air and water 
pollution due to operation of Thermal Power Plant and ash- generating 
industries in the Sonbhadra district of Uttar Pradesh', the research team is 

Reply in OA 240 of 2024 (LA. No. 437 of 2024)on the behalf of UPPCB 
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starting the field work in second week of February, 2025. A Copy of letter dated 

03.02.2025 is being annexed as Annexure No.2. 

3. In compliance of the above, the AIIMS team have visited district Sonbhadra and 

Cist-S 

have stated their research work. 

4. Details/ Information of Heath Statistics received from Health Care facilities 

8 

regarding CEPI monitoring are being annexed as Annexure No.3. 
5. Further, Health Status of HCEs provided by CMO, Sonbhadra vide ref. no. 

M.C.A./Suchana/2024-25/1763 dated 24.05.2024 is being annexed as Annexure 

no.4. 

6. Under National Water Monitoring Programme (NWMP), monthly monitoring 
/sampling at 02 locations i.e. River Rihand at U/s Renukoot, Sonbhadra. & 

River Rihand at D/s Renukoot, Sonbhadra respectively are being carried by 
UPPCB. Surface Water Quality of above 02 sites/locations for year 2024 are 

being annexed as Annexure no.4, as per data uploaded on EWQDES Portal. 
7. Also, Under National NWMP, Quarterly monitoring/sampling of locations i.e. 

River Sone at Road Bridge, Chopan, District-Sonbhadra is carried out by CPCB 
with the data uploaded on EWQDES portal. Surface Water Quality of above 
sites/locations for year 2024, is being annexed as Annexure no.5, as per data 

uploaded on EWQDES Portal. 
For Comprehensive Source Apportionment/Emission Inventory and Carrying 

Capacity for Anpara City, District-Sonbhadra of Uttar Pradesh work order has 
been issued to (Indian Institute of technology) IIT-Kanpur(Annexure No.6). 

oTAA, per information provided by IIT-Kanpur vide letter dated 

0.102024(Annexure No.7), Comprehensive Source Apportionment is Prasiddha Nath Soney 
avocate)_, Ohsong and IIT Kanpur (Extension request is yet to be approved by UPPCB) Tehsw- etsganj 

Re. to.2314;20081a8 sought further extension request up to February 2025. 

Singrauli (U.P). Regions of Sonbhadra district has been classified as critically 

OFU polluted Area (CPA)-Singrauli (UP) Sonbhadra (U.P.). CEPI scores between 60 
& below 70 are categorized as Severely Polluted Areas (SPAs). To reduce CEPI 

score of Critically Polluted Area i.e. Sonbhadra (U.P), CEPI Action plan has 

been prepared. 

11. For monitoring of compliance of CEPI action Plan CPCB has developed "CEPI 

ACTION PLAN REVIEW PORTAL" to facilitate State Boards to update 
3 
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progress of action plan, monitoring results, meetings conducted and to review 
the progress of action plan by CPCB. CEPI Action plan is being regularly 
revised and updated as per current scenarios of pollution in district. Progress 
Status of CEPI Action Plan is being attached as Annexure No.8. 

12. To reduce fugitive dust emission from stone crusher units operational in 
District-Sonbhadra region, Joint Committee has been constituted by District, 

Magistrate, Sonbhadra vide order ref. no. 1031/Stone Crusher/2024 dated 

21.11.2024 for regular monitoring of Air pollution control measures installed in 
Stone crusher Unit Monitoring. A Copy of order dated 21.11.2024 is being 

attached as an Annexure No.9. Accordingly, Regular inspection of Stone 

Crusher units done & action taken against non-complying industries. 
13. To Monitor the Ambient Air Quality in Sonbhadra region, 02 Manual Ambient 

Air Quality Monitoring Stations under NAMP programme are established and 

are operational in Anpara & Renusagar region of District Sonbhadra 

14. To Monitor the Ambient Air Quality in Sonbhadra region, 23 CAAQMS 

(Continuous Ambient Air Quality Monitoring Stations) operational & 

installed by individual industries & All CAAOMS Stations are connected to the 

CPCB Server. 

Aivocate) 

15. For monitoring of pollution control measures adopted/installed in industries i.e. 

Thermal Power Plants, NCL Coal Mines & other industries established in 

district Sonbhadra, action plan has been prepared and regular compliance of 
status implementation status of action plans along with timelines by Coal Mines/ 

.-Sonbhsdra RNo.2914"2008 

ena Neth Soneyof achion plans along with timelines by Coal Mines/ TPPs/ stone crushers/ 
stone crushers/ Industries are done by UPPCB. The implementation status 

Ihäustries is being annexed as Annexure No.10. 

are 

lc p io 11I. That the ánnexure annexed to the present accompanying affidavit are true copices of 

UR theit respective originals. 
WThat the present affidavit on behalf of Uttar Pradesh Pollution control Board, is 

being submitted before this Hon'ble Tribunal for kind perusal and consideration. 

4 
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VERIFICATION: 

Verified at7Rotitay on this the 03 day of March. 2025 that the contents of 

above affidavit are true and correct to my knowledge based on records and information 

received and believed to be true, no part of it is false and nothing material has been 

concealed therefrom. 

7AR Drosih Nth Soney 
ocate) 

tsgaoj 

008 
2028 

13$ beent idantified by Shn.. 

Appeared before me on 

Loh 

5 

I centfied that he'she understands andadmits the truthnest 

's mentioned in the 
affidavitdeclaration And i 

xdminisiered nath to him 

a.m/P.m 

Reply in OA 240 of 2024 (.A. No. 437 of 2024)on the behalf of UPPCB 

AN- NUTAR 

DEPONENT 
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